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HATLd 94 1L/GOVERNMENT OF INDIA
TATE, a9 TE TAaT Taa - g1/
Ministry of Environment, Forest & Climate Change

g i, IERTEA/

Regional Office, Dehradun

Pegrs it she ¥

25, gATY UT, IFUGT-248001/25, SUBHASH ROAD, DEHRADUN-248001,
EIATY / PHONE - 0135-2650809, SHW/E-mail-moef.ddnlgov.in

UA90- NGT/05/2024/2 o0 Dated: /@ /06/2024
To,

J)hﬁlon’ble National Green Tribunal,
Faridkot House, Copernicus Marg,
Principal Bench at New Delhi-110001.

Sub:- Reply affidavit by Respondent No. 01 (MoEF&CC, Regional Office,

Dehradun ) in compliance of the order dated 17.05.2024 passed in O.A.

No. 44/2024-reg.

Sir,

The undersigned is directed to refer to the order dated 17.05.2024 passed in
the above mentioned O.A. No. 44/2024. The Hon’ble Tribunal at Para-5 of above
order has impleaded Ministry of Environment, Forest and Climate Change,
Dehradun as Respondent No. 01 and directed at Para-7 to file his
reply/response/objection to Joint Committee Report within one month.

In compliance of the order, a reply affidavit based on available records is
being submitted for your kind consideration. It is requested that the reply affidavit
on behalf of Respondent No. 01 (MoEF&CC, Regional Office, Dehradun) may kindly
be taken on record.

Encl: As above

Yours/Faithfully,

e,

—
(Dr. Krishnendu Mondal)

Scientist-D
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

IN
ORIGINAL APPLICATION No. 44/2024

IN THE MATTER OF :

Jot Singh Bist i Applicant

Versus

Ministry of Environment, Forest and Climate Change,
Regional Office, 25, Subhash Road, Dehradun & Ors.

------ Respondents
INDEX
S. No. Particulars Page
No.

1. | Affidavit on behalf of Respondent No.
01, Ministry of Environment, Forest
and Climate Change, Regional Office,
Dehradun

2. |ANNEXURE R1/1 A copy of letter q
dated 19.04.2022
3. |ANNEXURE R1/2 A copy of MoM|,,_ s
dated 30.08.2022 of REC
4. |ANNEXURE R1/3 A copy of reply 17- 33
letter dated 17.02.2023
5. |ANNEXURE R1/4 a copy of this 3y
office letter dated 17.03.2023

3-8
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6. |ANNEXURE R1/5 A copy of this 35
office letter dated 12.04.2024

7. |ANNEXURE R1/6 A copy of reply >6- 4|
letter dated 27.04.2024

(RESPONDENT NO. 01)
DEHRADUN:

DATED: /8¢ /205,
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

IN
ORIGINAL APPLICATION No. 44/2024

IN THE MATTER OF :

Jot SinghBist e Applicant

Versus

Ministry of Environment, Forest and Climate Change,
Regional Office, 25, Subhash Road, Dehradun & Ors.

...... Respondents

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT
NO. 01, MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE, REGIONAL OFFICE,
DEHRADUN

MOST RESPECTFULLY SHOWETH:

I, Krishnendu Mondal, (Male) aged

"0 A S about 39 years S/o Shri

};\ Gangadhar Mondal, presently working as

4 17\ Scientist-D, in the Ministry of Environment,
&Gy s <

B Vonamanial f D i Forest and Climate Change, Regional Office,

"Q, / 25, Subhash Road Dehradun do hereby
3!

TR ’ solemnly affirm and state on oath as under:-

4
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1. That I am duly authorized and competent to swear this
affidavit and as such conversant with the facts of the
present case.

2. That vide order dated 07.03.2024, the Hon’ble NGT
had constituted a Joint Committee comprising District
Magistrate, Rudraprayag, State Pollution Control
Board and representative of Regional Officer, Ministry
of Environment, Forest and Climate Change,
Dehradun with the directions to submit a factual
report within two months.

3. That pursuant to order dated 07.03.2024, joint
committee report through District Magistrate,
Rudraprayag was filed on 13.05.2024. The same was
perused by this tribunal and after pursuing the report,
the NGT vide order dated 17.05.2024 at Para-5 has
impleadéd Ministry of Environment, Forest and
Climate Change, Dehradun as Respondent No. 01 and

directed at Para-7 to file his reply/response/objection

*::«»@;g‘:) Joint Committee Report within one month.
" g, ;ﬁ%compliance thereof, the following response/reply by
‘wagkf of affidavit is being submitted for kind

consideration of this Hon’ble Tribunal.

* . STATEMENT OF FACTS
5.1t is humbly submitted that prior approval of the
Central Government under Section-2 of Van

(Sanrakshan Evam Samvardhan) Adhiniyam, 1980

y
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(Earlier known as Forest (Conservation) Act, 1980) is
required for carrying of any non-forestry activity on
forest land.

6. It is submitted that a proposal under section 2 of the
Van (Sanrakshan Evam Samvardhan) Adhiniyam,
1980 was received in the office of answering
respondent through APCCF-cum Nodal Officer (FCA),
Government of Uttarakhand vide letter dated
19.04.2022 seeking diversion of additional 0.8511 ha
of forest land in favour of Rail Vikas Nigam Ltd (RVNL)
for the construction of 126 Km Rishikesh-Karnprayag
new broad gauge rail line. A copy of letter dated
19.04.2022 of APCCF-cum Nodal Officer (FCA),
Government of Uttarakhand is annexed herewith as
ANNEXURE R1/1.

7. That the proposal was discussed in the Regional

Empowered Committee (REC) meeting of answering
respondent held on 30.08.2022, wherein the following

“+>:decision were taken:

\“After detailed discussion on various aspects

. ’”;
NS a A s\
. Caf E PN s 2N
] N o e N Y ‘;.
o afy v |

. the proposal, the committee decided to
| @ T L ;cg:i) rove the proposal subject to submission of
\O R \/L? / clarification/ documents/ information on the

fﬁllowing points:

“i. The proposal 1is for additional area
requirement for the already approved
Rishikesh-Karnprayag Railway line project
and it is expected that few more proposals
Jor the same were and will be submitted. It is

)
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requested to propose the plantation area in
one patch/ Block for all the proposals
instead of providing it in small patches and
accordingly KML file, maps & plantation
scheme of 1702 trees shall be submitted.

ii. A detailed analysis of the previously
proposed muck dumping yards is required to
be submitted.

iii. Muck disposal plan is required to be reviewed
and resubmitted in view of the quantity of
muck that will be generated along with the
capacity of the dumping yard.

iv. No trees should be felled in the muck
dumping area.” A copy of MoM dated
30.08.2022 of REC is annexed herewith as
ANNEXURE R1/2.

8. That the above observation of REC was replied by the
APCCF-cum-Nodal Officer, Government of
Uttarakhand vide letter dated 17.02.2023. The KML
file of diversion area was perused and it was found
that muck has already been dumped in the site in

.. question before taking approval under the Van
F"l:(Sanrakshan Evam Samvardhan) Adhiniyam, 1980.

| Thﬁtefore the office of answering respondent had

éouélqt a report from the State Government vide letter

| 64 da:té‘d 17.03.2023. A copy of reply letter dated

177 02.2023 and a copy of this office letter dated

“717.03.2023 are annexed herewith as ANNEXURE
R1/3 & ANNEXURE R1 /4 respectively.

"
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9. Further, during the inspection of Joint Committee on
02.04.2024, it was also observed that muck was
dumped on the site in question. Therefore, the office of
answering respondent vide letter dated 12.04.2024 has
pointed out the violation of Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980 to the State
Government of Uttarakhand with the request to
submit a detailed report in the matter. Further, the
name and designation of persons responsible for the
violation of above-said Act has also been sought.
However, the reply of this office letter dated
12.04.2024 is still awaited from the State Government.
A copy of this office letter dated 12.04.2024 is annexed
herewith as ANNEXURE R1/5.

10. That referring to this office letter dated 18.03.2024

(may be read as letter dt.17.03.2023), reply has been
= Submitted by the Nodal Officer, Government of
!Uﬁtarakhand vide letter dated 27.04.2024 (received
‘ 0141\1 e on 07.05.2024). By above letter, it has informed

/*"that} muck has dumped in an anticipation of Stage-I

pproval A copy of reply letter dated 27.04.2024 is
’ R /c{nnexed herewith as ANNEXURE R1/6.

w 1‘.1 Since, Stage-I approval in the proposal is not accorded
by the answering respondent yet, therefore, it amounts
to the clear violation of Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980. Therefore, as per the
Para 10 (2) (v) of the Van (Sanrakshan Evam

/
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Samvardhan) Rules, 2023, the office of answering
respondent has submitted the case file to the Ministry
of Environment, Forest & Climate Change, New Delhi
on 13.06.2024 through e-office for taking appropriate
action in the matter in accordance with law.

12. It is therefore humbly requested to this Tribunal that
the reply affidavit on behalf of answering respondent
(Respondent No. 01) may kindly be taken on record.

13. That the answering respondent reserves its right to file
additional affidavit, if required, till pendente lite.

14. That in view of the foregoing submissions, this Hon’ble
Tribunal may be pleased to pass such or further orders

as it may deem fit in the given circumstances of the

case.

VERIFICATION:

Verified at Dehradun, Uttarakhand on this
day 8 of June, 2024 that the contents of the above

Z ¢ A DTN
) 2wt £ xa.fﬁdawt are true and correct to my knowledge and are
™ b&sed on official records, no part of it is false and

noihmg material is concealed there from.

).
Shs! 1) [)@)/\1 )/,
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43 Annexvre Rify ()

MINUTES OF 71" MEETING OF THE REGIONAL EMPOWERED COMMITTEE OF
INTEGRATED REGIONAL OFFICE, DEHRADUN
HELD ON 30™ AUGUST, 2022

The 71% meeting of the Regional Empowered Committee (REC) of the Integrated
Regional Office, Dehradun was held on 30" August, 2022 under the Chairmanship of Shri.
Pankaj Agrawal, IFS, Addl. PCCF, Integrated Regional Office, Dehradun to discuss the FCA
proposals pertaining to the State of Uttarakhand.

Following official/non-official members & the special invitees were present in the

meeting either in person or through video conferencing.

S.No. | Name Designation
01 | Shri Pankaj Agrawal, IFS, Addl. PCCF, Chairman
Integrated Regional Office, Dehradun. (Through Video conferencing)
02 | Dr. R. S. Bisht, Retd. IFS Non-official Member
(Through Video conferencing)
03 | Prof. S. D. Bhardwaj Non-official Member

(Through Video conferencing)
04 | Shri, S. S. Rasaily, IFS, APCCF-cum- Nodal | Special Invitee

Officer (UK) :
05 | Shri. Gajendra Prakash Narwane, IFS, AIGF, Member Secretary
Integrated Regional Office, Dehradun.,

06 | Representatives of the User Agencies and state
Forest Department

At the outset, the Chairman of the Committee welcomed all the members present in the

meeting or connected through Video-Conference.

Page 1 of7
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Following proposals pertaining to the state of Uttarakhand were discussed in detail and

the case wise decision taken by REC is as under:

Agenda Item No. 01: Diversion of additional 0.4769 ha of forest land in Nagrasu for

development of 126.00 KM long broad gauge rail link in the State of Uttarakhand, in
favour of Rail Vikas Nigam Ltd. (RVNL) within the jurisdiction of Rudraprayag Forest
Division, District Rudraprayag, Uttarakhand. (Online Proposal No.
FP/UK/RAIL/148843/2021).

Regional Empowered Committee discussed the case in detail. The committee was apprised that
the current proposal is for the requirement of additional land of 0.4769 ha area to provide the
stability to portal (P1) of tunnel (T15) and side slope of station yard (Gholtir Station) of the
already approved Rishikesh Karnprayag Railway line project. It was noted that the number of
trees affected by the proposal is 118 (including 36 saplings).

The concerned User Agency and the DFO, Rudraprayag represented the proposal in the meeting

and answered 1o the queries of the committee.

Afier detailed discussion on various aspects of the proposal, the committee decided 1o
approve the proposal subject to submission of clarification/ documents/ information on the
Jfollowing points:

1. The proposal is for additional area requirement for the already approved Rishikesh
Karnprayag Railway line project and it is expected that few more proposals for the same
will be submitted. It is requested to propose the plantation area in one patch/ Block for all
the proposals instead of providing it in small patches and accordingly KML file, maps

and plantation scheme of 1180 trees shall be submitted.

o

A detailed analysis of the previously proposed muck dumping yards is required to be
submitted.
3. Muck disposal plan is required to be reviewed and resubmitted in view of the quantity of

muck that will be generated along with the capacity of the dumping yard.

Page2 of 7
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Agenda Item No.02: Diversion of additional 0.8511 ha of forest land in Javeri for

development of 126.00 KM long broad gauge rail link in the State of Uttarakhand, in
favour of Rail Vikas Nigam Ltd. (RVNL) within the jurisdiction of Rudraprayag Forest
Division, District Rudraprayag, Uttarakhand. (Online Proposal No.
FP/UK/RAIL/148808/2021).

The case was discussed in details and the committee was apprised that the proposal is for the
additional area requirement of 0.85 ha area for muck dumping yard. It was apprised that due to
incorporation of new ADIT tunnels in the already approved proposal for the construction of the
Rishikesh Karnprayag Railway line, the dumping capacity of already acquired dumping yards
have fallen short and due to this there is a requirement of new dumping yards. It was noted that
there are 5 trees that are proposed to be affected in the project.

The concerned User Agency and the DFO, Rudraprayag represented the proposal in the meeting
and answered to the queries of the committee.

After detailed discussion on various aspects of the proposal, the committee decided to
approve the proposal subject to submission of clarification/ documents/ information on the
Jollowing points:

I. The proposal is for additional area requirement for the already approved Rishikesh
Karnprayag Railway line project and it is expected that few more proposals for the same
were and will be submitted. It is requested to propose the plantation area in one patch/
Block for all the proposals instead of providing it in small patches and accordingly KML
file, maps & plantation scheme of 1702 trees shall be submitted.

2. A detailed analysis of the previously proposed muck dumping yards is required to be
submitted.

3. Muck disposal plan is required to be reviewed and resubmitted in view of the quantity of
muck that will be generated along with the capacity of the dumping yard.

4. No trees should be felled in the muck dumping area.

Agenda Item No. 03: Diversion of 4.722 ha (revised from earlier proposed 7.022 ha) of

forest land for construction of motor road from KM 41 of Raipur-Kumalda-Kaddukhal

/méjfm:\wad to Ringalgarh motor road in favour of PMGSY within the jurisdiction

Mﬁstqbueg F&rest Division, Dist. Tehri Garhwal, Uttarakhand. (Online Proposal No.
a FP/UK,AROAD1124428/2021).

Page3 of 7 r
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The proposal was discussed in detail in presence of the concerned DFO and the user agency. It
was noted that 153 trees (including 66 saplings) are proposed to be affected by the project. The
committee was apprised that the case was earlier discussed in the REC meeting dated
28.02.2022, wherein the proposal was deferred and directions were given to the Integrated
Regional Office, Dehradun to conduct a site visit along with the concerned DFO and project
proponent to reassess the requirement of the proposed road as an alternative could be explored
by extending the road alignment through the already approved proposal no.

FP/UK/ROAD/13390/2015 to connect the target village as per the existing norms of PMGSY.

After which this office conducted a site inspection and further sought some information/
clarification from the State Government. The State Government vide letter dated 16.08.2022
submitted the revised proposal reducing the area to 4.722 ha from 7.022 Km and trees proposed
to be affected are reduced to 153 (including 66 saplings) from 515 trees, out of which 136 trees
shall be felled and 17 trees that are falling in 6-7 m width shall be felled only if required. The
project proponent also presented the revised proposal in the meeting and informed that the width

of the road has now been reduced to 7 m from earlier proposed 9 m width.

After detailed discussion on various aspects of the proposal, the REC decided to accord

in-principle approval for diversion of forest land.

Agenda Item No. 04: Diversion of 4.75 ha of forest land for construction of Bhandeli Bend
(Thalisain) To Jakhola Motor Road (Length 9.500 Km) in favour of PMGSY, Garhwal
Forest Division, Pauri, District Pauri Garhwal, Uttarakhand. (FP/UK/ROAD/10146/2015).

The committee was apprised that the proposal was placed for discussion in the REC meeting dt.
17.08.2022 but due to the absence of the concerned DFO the same was not discussed and
deferred. The proposal was discussed in detail in presence of the DFO, Garhwal Forest Division.
The committee was apprised that the State Govt. had earlier informed that a total number of 647
trees are affected in the proposal out of which only 269 will be felled and rest will be
transplanted. Thereafter, Stage-1 approval was granted in the proposal vide letter dt. 07-01-2019.

_—As per the condition no. 10 of the stage 1 approval permission for the felling of not more than

j 269 pl%eé§‘¢'w§s granted and the remaining trees were to be transplanted. The State Government has

now[:g’ubfri‘tﬁ"ttuéd that 528 number of trees have been felled already. Hence, condition No. 10 of

L Pagedof 7
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Stage-1 approval has been violated as the permission/ approval of this office was not obtained for
felling of more than 296 trees. This turns out to be violation of Stage-I condition and falls under
category 1.21 (iii). The DFO informed that list regarding transplantation was sent by mistake in
the past and the felling of 528 trees out of 628 was actually required to be done.

After detailed discussion on various aspects of the proposal, the REC decided that it was
necessary for the forest department to have taken permission from IRQ before felling of trees for
which no permission has been previously given. Hence, it amounts to violation of conditions and

the REC decided to send the proposal to the MoEF&CC, New Delhi for further necessary action.

Agenda Item No. 05: Diversion of 5.60 ha of forest land for construction of Lachair to

Katyani Motor Road, in favour of PWD within the jurisdiction of Pthoragarh Forest
Division,  District  Pithoragarh, Uttarakhand. (Online Proposal No.

FP/UK/ROAD/41149/2019).

The committee was apprised that the case was discussed in the REC meeting held on 29.12.2020
and 30.11.2021. In the meeting dt. 30.11.2021, the REC decided to defer the proposal and
desired information/ clarification on 6 points to which the State Government has submitted the
reply. The reply has been examined and it was seen that as desired by the REC, the location of
the Schools, block headquarter, district headquarter, etc. has now been shown with different
colours but the same is not clear. Therefore, a presentation was required to be given by the User
Agency. It was noted that 74 trees are proposed to be affected in the proposal. The User Agency
along with the DFO concerned represented the proposal in the meeting. It was seen from the
KML file that the villages proposed to be benefitted by the proposed road especially village
Katyani are already connected with existing roads. Further, the User Agency was asked about the
necessity for a 9 m width road for a scattered habitation and the possibility for reduction of its
width was discussed. The User Agency could not justify the necessity of 9 m width nor the utility
of the proposed road. The User Agency also expressed its inability to reduce the width of the
proposed road.

After detailed discussion the REC came to a conclusion that the proposed road is not

. ‘%_lgnd%t‘g be justiﬁab]e.

dfter detailed discussion on various aspects of the proposal, the REC decided to reject

e
o @y

the proposal as the same does not appear to be Justifiable.

/ Page 5 of 7
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Agenda Item No. 06: Diversion of 16.69 ‘ha of forest land for Widening &

Strengthening of Gadarpur-Dineshpur-Matkota-Haldwani State Highway SH-05
(constructed before 1980) in Two-Lane with paved shoulder from Km 17 to 38 in
favour of PWD, Tarai Central Forest Division, District Nainital and Udham Singh

Nagar, Uttarakhand. {Online Proposal No. FP/UK/ROAD /157397 /2022).

The proposal was discussed in detail with the DFO, Tarai Central Forest Division and the User
Agency. The committee noted that 352 trees are required to be felled and 228 trees will be
lopped. It was noted that the forest land proposed for diversion is not a part of any Protected
Area and no rare and endangered species of flora and fauna have been reported in the area
proposed for diversion. Further, it was noted that there is a violation of IFA, 1927 which has
been reported by the State Government and the work of widening of the road was started without
any permission at 5 places involving forest area of 1.8495 ha. The work of soil digging and
filling was started which was later stopped by the Forest Department. Five forest offences have
been registered against the Project Manager BRIDCUL, Haldwani. It was also apprised to the
REC that as per the MoEFCC letter dt. 22™ March 2022; proposals involving violations of FCA,
1980 as specified in para (i) and (ii) of the guidelines are required to be examined at the level of
Ministry.
The committee was apprised that the proposal was also discussed in the FRCM held on
28.07.2022 wherein the State Government was requested to submit information/
clarification on 12 points and reply to the same has been submitted by the State
Government. It was also apprised to the committee that the concerned area is very
important for the movement of Wildlife, especially the elephants. A point wise discussion
on these 12 points was held.

After detailed discussion on various aspects of the proposal, the committee decided to
recommend the proposal to the MoEF&CC, New Delhi for further necessary action subject to
submission of clarification/ documents/ information on the following points:

1. The State Government shall upload the list of 352 trees at para 4 Part 1I which are

actually required to be felled.




49

3. The Wildlife Mitigation Plan duly approved by the CWLW is required to be
submitted.

4. The State Government should also assess the requirement of elephant underpass/
overpass and accordingly these should be included in the design of the road, as per
the recommendation and approval of CWLW.

5. The State Government shall submit a detailed action taken report against the violation

of IFA, 1927.

The meeting ended with thanks to the members and other participants.

F1ACE i
(Gaj a Prakash Narwane)

AIGF-cum-Member Secretary, REC

File. No.: RO-DDN/REC/1-2014/VOL-6/ 7 &2 Dated: 06 September, 2022
Distribution:
1. Dr. R. S. Bisht, Retd. IFS (Member, REC), Green Street, Uttaranchal colony, Gas Godam
Road, Kusum Kheda, Haldwani-263 139 (Uttarakhand)
2. Dr. S. D. Bhardwaj, (Member, REC), 33-Séi Niwas, Scientist Colony, Post Office Shanti,
Tehsil & Distt. Solan- 173 212 (Himachal Pradesh). Email: shrwander@yahoo.co.in
3. The Additional Chief Secretary (Forest), Govt. of Uttarakhand, 4 Subhash Road,
Dehradun.
4. The Nodal Officer, Forest Conservation, Uttarakhand, Indira Nagar, Forest Colony,
Dehradun for information. He is requested to take action on the decisions taken in the

REC meeting (Project wise) & ensure submission of compliance to this office for further

W 5 .oq.w?/?/
(GajendrerPrakash Narwane)

AIGF-cum-Member Secretary, REC

necessary action.
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The proposal is for additional area requirement
for the already approved Rishikesh
Karnaprayag Railway line project and it is
expected that few more proposals for the same
will be submitted. It is requested to propose the
plantation area in one patch/ Block for all the
proposals instead of providing it in small
patches and accordingly KML file, maps and
plantation scheme of 1702 trees.shall be
submitted.
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A detailed analysis of the previously proposed

muck dumping yards is required to be

submitted.
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Muck disposal plan is required to be reviewed
and submitted in view of the quantity of muck
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E-Mail ID cfgarhwalp@grmail.com, cfgarhwal555@gmail.com, Phone/Fex 01368-222566 Q
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The proposal is for additional area

requirement for the already approved
Rishikesh Karnaprayag Railway line
project and it is expected that few more
proposals for the same will be
submitted. It is requested to propose the
plantation area in one patch/ Block for
all the proposals instead of providing it
in small patches and accordingly KML
file, maps and plantation scheme of
1702 trees shall be submitted.
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A detailed analysis of the previously
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E-Mail ID cfgarhwalp@gmail.com, cfgarhwal555@gmail.com, Phone/Fex 01368-222566

3 | Muck disposal plan is required to be
reviewed and submitted in view of the
quantity of muck that will be generated
along with the capacity of the dumping
yard.
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4 | No trees should be felled in the muck
dumping area.
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' requested To propose the plantatlon area in
' one patch/ Block for all the proposals instead
of providing it in small patches and
a’cc'o'tdi'ngly‘*K_‘M“L”ﬁ'le, maps and plantation
_scheme of 1702 tress shall be submitted.
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Muck disposal plan is . required: to be
reviewed ‘and submitted in view. of ‘the
quarttity of muck that will be generafed
along'with the capacsty of the dumping yard..
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FNBI—HUTANT YT S IRIHT & FFior 2 gafid / Wiaga 7e SRET 83 31 sreamafte Refd |
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Sl Code Dumping Location Chainage Capacity (cum.) wWigd &0 | gwfdd 8o o Rerfer
No |- /Station Yard (Sqm.) (ha.)
Area Wi qrKifde
1 D-23 | Dhari Station & Dhari 83+400.00 677730.00 | 118000.00 | 182589.000 18.2589 118000.00 cum filled
Dumping Yard
2 D-24 Dumping Yard 84+ 000.00 | 222750.00 110925.6 39461.00 3.9461 100 % filled
3 D-25 Khankra Narkota 88+400.00 572000.00 40000.00 84857.00 8.4857 Filled up to feasibility
Dumping Yard . _ of muck dumping
4 D-27 Narkota 91+000.00 | 352000.00 | 120000.00 61980.00 6.1980 100 % filled
Dumping Yard
5 D-28 Tilani Tilani 100+ 400.00 | 769280.00 | 642000.00 62799.00 6.2799 100 % filled
6 D-29 Tilani Station 101+ 000.00 | 120000.00 Nil/ Not 100055.00 10.0055 Not filled
filled
7 D-32 Gholtir Station Gholtir 108+ 000.00 | 120000.00 | Not Filled 96142.00 - 9.6142 Not Filled
8 D-33 Gholtir 109+ 500.00 | 642720.00 | 304459.00 81670.00 8.1670 304459.00 cum filled
(Kothgi) , :
9 D-34 Gauchar Gauchar 116+ 500.00 | 759360.00 | 390494.45 | 122420.00 12.2420 390494.45 cum filled

Hie — 0%H0—9 (D-34) W siftbd W a$ ¥ vl 4t 59 99 YarT & AT T8 e IF D ARRAT Bl 08 9T 1€ 16 ©IF Tt &1
E%dgﬁsﬁ@aﬁﬁ@ﬁ?&ﬁﬁmﬂﬁwﬂ@o%%ﬁ@%@%ﬁmﬁgwﬁwg,ﬂmﬁﬁwﬁs%ﬂﬂﬁz?




64 @)

gwaﬁv?wrfrmwm

(ERGT-FOATT T ¥ SEA )
Office of Chief Project Manager

(Rishikesh-Karanprayag New BG Rail Line Project)

RVNL Office Building, Opp. GST Bhavan, Next to GMVN, Shyampur
Bypass Road, Rishikesh - 249201

Email: rvnirksh1@gmail.com, Tel: +91-135-2432008

® 3 R e fifee

Rail Vikas Nigam Limited

(A Government of India Enterprise)

RVNL/RKSH/FRST(COrs)/I/ZOZO/ClVIL/RKSH/S SA Dated: 13.10.2022

qar #

Y 99 D
WRUATT 99 9HIT
B/EYIT |

Y- ST wewanT @ el 126 fHodlo m—mﬁﬁoﬁowwww
oq IRiRed 99 4 sy gaeol @ wee § |

Hed— ST UAB 843 /12—1(2) RF 08.09.2022

N\

wEISY,
=T o @ B9 ¥ figar e B ger § 9T 2

1. =T we ST ¥ SIfRed o 4fY SR STat BT fraRer

S.N. New locations Area Capacity | Purpose Type of land Area of CA
for muck (in ha) {incum) Land
dumping Approx. ' Required (in

’ Ha.)
2 3 4 5 6 7
| Daisy Manda 3500 40,000 | Dumping the Gram sabha -
Khankara sqm* muck excavated ,Khankara
: 0.35 Ha. from Adit-6A

li Dfs to NH 24991 3,22,000 4.98
(Near to Hilans sqm [
dhaba) 2.49 Ha.

i Tilani (adjacent 40882 2,04,111 | dumping the 8.1764
to D-28) sqm ‘ muck excavated | To be identified »

' 4.0882 from T-13 /P-2 by joint
Ha. inspection with

v D/s to NH (Near 13268 122114 Dumping the Revenue 2.642
to office of sgm muck excavated inspector
DFO/RPG) 1.321 Ha. from adit-7
Area of Govt. 11349 82077 Muck from adit-7 : 2.27

| Degree college sgm cum for Filling and Land yet not
Jwadi 1.135 Ha. levelling the land | transferred
; as per demand of ‘| completely to
District college authority.
I ‘administration:
Sovt. 10185 1,01,858 | Muck from adit-7 | To be identified | 2.037
ntermediate sqm cum for Filling & by joint
»_s;thool Jwadi 1.0185 levelling play inspection with
Ha. ground as per Revenue
inspector ]

Regd. Office :

Ist Floor, August Krant Bhawan, Bhikaji Cama Place, R.K Puram, New Delhi-110066
Tel : +91-11-26738299 Fax : +91-11-26182957, Web : www.rvnl.ory
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' demand of school r
principle
Vil Jhirmoli Village 25,233 250000 Muck from T 13 5.0466
sgqm cum pl & Adit-7
2.5233
| Ha.
LVl Jawari Bypass 11,011 150000 | Muck from T 13 2.2022
sqm cum pl & Adit-7 '
‘ 1.1011 Ha
Total- 14.0271 27.3542

e— S el # orfl S drwer g &, arefde swel Y R i fo @ sl
q XIS B, Y4 99 AT B W1 el wga ke @ @ qver o W 8 ur |

T8 R D o H A 2, {5 o oS gt o FP/UK/RAIL/148884/2021 (Rere) #
JATae 8 SRATAT 1.68 20 O Hf¥ & WU 336 50 ARG a9 A IR @Il 3o D BE Ho—
ST B W0 43 H afoqid gEROU oy wefa @ 2 W w9 4 o oA weee o
FP/UK/RAIL/148886/2021 (FqT) & wearad= &q URaTid 1455 20 & @i 2910 20 IRRYT a9 &
wa@ﬁfrﬁ*\'ﬁa%asaﬂo—mﬁaﬂowﬁaﬁqﬁqwégwﬁﬁﬁ%l

IRA ARR, FATER, 99 T Soary GRads §3rer, a%ﬁucmurom qseigﬂﬁaﬂuﬁﬁﬁﬁaﬂa
THIEE HHET Bl 30 ARG 2022 P WA o0 § Y I P & amure ¥ wwRied aifba aRol
& oM Ho~7 # AfqRT gerRiawr ¥ aifdd 27.3542 80 97 YA IR TG I B BT Wo— TS
P W0 431 H TP gps H Rfed @ O Sudr Bies § Suserdr & 3ER SaRk aEel Y ¥ 8
gifcyfel garm uvr &gy @ 9 |

fag ¥o—2
S.N | Location Approved | Sanctioned | Capacity (in Source of Present Status of muck
' Dumping Quantity | cum) excavated dumping yard.
yard No. Muck
A Dhari Station, | D-23 677730 3.23 Lakh + 90 | Portal P-1 118000 cum
Thousand /Tunnel-12, | Portal-2/tunnel-11:88000,
(Blanket) Portal- Portal-1/tunnel-12:30000
p2/Tunnel 11 | Approx.
B Dhari Devi D-24 222750 110926 100 %
c Khankara D-25 572000 146898* Adit-6A *Filled up to feasibility of
muck dumping
D Narkota D-27 352000 120,000* P-2/Tunnel - | 100 % filled
12, P-1/13 :
and adit-7
E Tilani D-28 769280 642000.00 Portal P- 100 % filled
2/tunnel -13
& P-1
: /Tunnel -14
F Tilani D-29 120000 Nil Yard catting | not filled
G ‘Gholtir D-33 642720 1113237.7 T 14 P2 -T15 | 304459.9 cum filled
__|-{Kothgi) P1
ar 759360 1333333.33 T15-P2,T | 390494.45 cum filled
16 P1 Adit
kmeDa,
Station yard
Gauchar \ =
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TS afRaT qd # AT werar AR et @7 R (Muck Disposal Plan) #er@r feameo
IS @ gfy Horr 2 :
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Regd. Office : 1st Floor, August Krant Bhawan, Bhikaji Cama Place, R.X Puram, New Delhi-110066
Tel : +91-11-26738299 Fax : +91-11-26182957, Web : www.rvnl.org
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HRA WWPR GOVERNMENT OF INDIA
qafervl, o Ud werarg uiada s MINISTRY OF ENVIRONMENT, FOREST &

CLIMATE CHANGE
TSP &F19 Fatay, qgrigd

INTEGRATED REGIONAL OFFICE, DEHRADUN
25 JUTY VS, TERTGT 248001 25 SUBASH ROAD, DEHRADUN-248001
GYHTY:0135-2650809

PHONE- 0135-2650809
HRT1.0135-2653010 FAX- 0135-2653010
A - moef.ddn@gov.in Email- moef.ddn@gov.in

T s/ /07/29/2022/vF . (1020 &A@ 3/03/2023
Jar w,

3R Y 9 WREF T4 Aled PRI

I TRV, 3FERIR BRI HIa,

STRIGUS, ¢gRIgH |

forwa:- e wsEw & sria 126 ot i wuimam 78 sre 39 Yo e fmior ¥ 0.8511 %0
T i w1 IR it wEt 3 Yo e fm f& ® searadA (Online Proposal no.

FP/UK/RAIL/148808/2021)
Tey:- FEGE- IR THE o4 WY U9 Aled AfUeRl, a9 Tl IWUEUE @ UAE -

1978/FP/UK/RAIL/148808/2021 féier 17.02.2023 (Uploaded on 21.02.2023)

TR,

SIS favg T T 0 F1 1Y T80 HRd §U TR 3US! I8 JfId B BT o2 g3
T f& U9 Bt $TATA. & Faled SR I8 ol T § [ T, sifdifam, 1980 & @8d
i ¥ gd B URalad R UR AT STET T gl 8, S fop U AT AfaH 1980 & Iewad &
=TI AT § | ST AR, T ] (3heia) ¥ 39 R B Fdbedl $ BRI, i Haer
TRART ¥ 9 BT UgWUT 51 Tohdl 5 3fd: S0 SRy 3 for Taiftra gurita amfdert 39 ddy o
PRiaTe!l Hd U fad RO Td HRA &1 HF B

Haq,

b

e HEI-RI® (3)

ol

yfafaft gaard ©& smazas sdars! 39:-
1. 3R T Fid (d) ITRIAVS IR, GHY IS, SeRIg |

e o >

Herash Hgl-RIg® (a-)
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8B/UCP/07/29/2022/FC l/saru/zoz@_

HIRd IITIR / GOVERNMENT OF INDIA
ygieRvl, 99 U4 waary uiedd 5y /

Ministry of Environment, Forest & Climate Change

gy g Regional Office, Dehradun Moo

25 THIT I8, SEVIET 218001/ 25 SUBHASH ROAD, DEHRADUN-248001
U/ PHONE-0135-2650809, §-37%/ E-mail-moef.ddn@gov.in

TT Ho 8 /G HNTN./06/29/2022/TF AN, { 54 fetiep: 12-/04/2024

Jar #,
IR & IR (),
SERTEUS A,

AT NS, SETee |

T, SEue- TERmT & Iaid 126 fee HRST-FORET 9 913 O 9 TS T
¥ 0.8511 %0 HfF @ R A hr FR &g W Rewm Fuw o verada|

(Online Proposal no. FP/UK/RAIL/148808/2021)

Heled,
WWWaﬁmw%{%ﬁaﬂﬁmﬁéar@T%ﬁﬁm

TTOSNOEI0 7 <5 Original Application No. 44/2024 & ¥eof & Ui &Y 3R TwaTd
I o1 fAeror 76 02.04.2024 &1 57 31| BReT0r & R g% g o B oae
(TeTon) 3R, 1980 & Taa Ygleds Ny oF 8 ¥ o & w=aia T (39 9f)

W B Bhar o W ¥ S 5 g (wReron) 3iREgE, 1980 & wEEFl @ seeHe &
F: FRY & 5 39 weaeyw A gealeud gl gaery & faega smear
(Rt aord et 1 ), sewteer & fow Fvedier cafrat @ T T Tee, o R g
TS PIAATE! BT ARV AR BT TUE TU A Soaw @) 39 FEET F UNT IS FT BT N |
|1 8 I8 fl IRY 8 5 vl garRie & Regd e W U9 e o9 oTEd
/““ﬁa@@ﬁﬁéwmﬁﬁﬁmwwﬁmmmﬁmml
-2 s,

L

Signed by Neelima Shah
Date: 12-04-2024 15:05:59

(o g, dArogoPHo)
TEgd FEAULT T (i)

Q'ﬂ@ I WETF TI Al AfRPRI, a9 TRev, IR BREE DM, STNETS,

o/
|
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ANNBXURE R[4

DRTAI—YqE 9 &b Ud Alsd RGN, a7 6xevl, o0
SFERFTR BRI Bral+l, STRMNETS, Q8Xgd| o
E-Mail ID: nodalofficerddn@gmail.com, Phone/Fax: 0135 2767611 ..

AP 22 /12— RENIGEETH:

I7 g9 FABI-RIES (90),

ARA TR,

QYTaROT, 99 Yd Jedry gRkadd d37ed,
TSIgd 319 Faiad,

25, GATY }IS, QXA |

faera: %&@ﬂﬁﬂﬂ%ﬂmﬁqqﬁﬂ?ﬁm$ﬁﬁw§§aﬁrﬁaﬁ(ﬂm@ﬁrﬁm@é§ossn
20 a9 9fy TEATARYT URATd & W # | (PROPOSAL NO.- FP/UK/ROAD/148808/2021)

T —HRT SR YA, 99 ¢ Jearg, IRadd F37e™, a9 siay, IegT b1 uAie—sdl
/ goHlodlo /06 /38 /2023 /YHodHl0 &I 18.03.2024 |

TEey,

IWITT AT9s F=iHa U5 @ H7 § AR & F RG ISR gRT F7Td EDS &1 GIAT a7 WRETs,

TEATA I, SWRIETS UGl & UG 1907 /12—1 QAIF 28.03.2024 & ERT 84 BT I ST B! T
2, R FFgaR S o) Ufta fsar < <e1 § —

<@ T B R TwHEL
sffe, 1980 & dsd
FFT F @ A
TR Xl WX HeAdT
STell ST gal &, Sl b
Uh 1 SAfSEH 1980
T Joolgd B =G
AT B

®.9. Jmafea Sfikd
1. | yE B BUATA. B | TR GEIEGR SN a9 YHET R 3199 U316 3185/ 12—1(2) f&=is
FIAIPT SR FE | 20032024 $ ERI AT BT TN fb—sT g URfdd Wl W

Jgifoe el o7 ycaren ¥ offed ufhar & dEd ST B A DS
WM SUael 7 8 ® BRI Hadl SIofl T & | FNHI—HUTIN Yo
IRINTT IRT TRER S (G Aeadie] Ud GFRe Agd O F9g dgdl
% T9g #, Fd wF IF W Afed IR WREHH AR iy Bl HEEOR
TEJ §Y HRIGH GRAT & U 3 Bls [Abed 7 8 & BRI WP
DI TIeT H TRarfad ST Wd R "6 S99 {HAT 11| (hodlo Ude
1980 @ ST @ TEd SRV @I Vo SEHINT a9 WA §RT 9H Wo
40/2022-23 3SR BM WX 3d 9o 7w o g1 3% w0 283779
UfRTT §F W0 4,61,291.00 (AR TE THAC &R &I Al FHE) AH &l
e WI?E—RVNL/RKSH/FRST(Cors)/l/2020/CIVIL/RKSH/516 ERIED
05.12.2023 & T8 BEYINT 9 YIFT & G # oA fBar & | ik
Wmﬁ?ﬁrgﬁ FHIR H T Hx FE S 5O B S ge B |

T8 IR, W@ e
(@ra®mEen) W 3H WA
@ Fecar & &R,

YR FATSERT SaudiT 9+ W9T §RT 3709 U6 3185 / 12—1(2) f&iH
20.032024 ¥ U4 UXAGdH fO¥IT RT Sa@Td a1 AT fh—yarfda s
W W YEF A% B gCER G HIR ¥ ST wR ferar mr

AT AoAaT AR
¥ A BT OUGE B
TehaT B |

&dwﬂﬂﬁaﬁwmzﬁﬁﬁmmﬁﬁm?@ﬂ?/?&ﬂm
1 fmior fhar 7 ga €, 90 wawawy b=l H Jed ® Jaied
BN 9 UGVl &I WHEA e T AR A€ S@rel A A g wEifed
& |

I IO IFRY § P
AP :

d4IBG) g1 Hey 9§

TARTRT GTaTR), YT §RT STaFTd BRIAT A1 © fd USATd Uawvl H
I7d Sedlgd BRI fFY I W a9 SNSRI IRl SREed X9 A 9%
Yadich—391 /12—1 [Q-lich 30.01.2023 & ERI ST HRAT A7 5 A<fera
T AT g T efa /Aty @ e s e o1 jE 7
Toea Ul o Refy W 50 9F 8g U9RT aier] wauanT
I YEET BT U ARIT—2575 /12—1(2) feAE 01.022023 (e a—1) @
ERI AT uiEsd f9rT &1 PR fear m, feg wxaes faum g

ST @ Hey 7 Refy we 78 a3E TE |

) ‘
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O PRI BRIl &1 U3 H—2743 / 12—1(2) & 14.02.2023
(@er-d—2) @ ERI UaR H I i vg AU W IRAT IUTe
FXM TR YRV BT A W ST ¥g TE AW B =G A
faiRa #=a g3 TRaES fAuRT @l u= uiq fear |

AT TRERT REYIR 99 Y9N ERT 36 25.02.2023 B Id
e fm foo =New & gfaFR, @ §oferT el St &
T AR W% BT SURYAY § T YowvT § URTad /agfha
STaret Rifde 4 o1 Ale W el e R fFa @) He W) U
) Tedl 7 faerer e R B—

1. Sqq AT @ ?g WM wWR ¥ Al /e 9 g
AfieiRg /Jgafy U9 @ Heg H wAE AERe | Yo @l T,
Rrae d9g ¥ S0 gRI AT & 1A & Sad ywE @
WG /3FHeT &g YRT WRGR &I UG far £

2. g B ARG UG UBRUT H URATad /TId 0.8511 g0 RAfdd
T gft | afRea 04580 To Rifda a9 & W Hefar FHRARO
T |

3. Sga AfaRed &3 R 53 N Adar FRARY A a9 9eT 31 g &fd
BT ba fbar T, e Taw § yur @ =i SfarT Sl
I ERT G TR AU % f%g IRAg 99 AffFE—1927 ®
It HRIATEl PRI § GH B9 W0—40/2022-23 AR 23.02.2023
Tl BN Sad &fd W IATBford U 4,61,291.00 (AR AT THIS
TOR < ¥l SHEMEY A417) 3 g 9 B T8 | (HATTe—3)

AT # 39 USR @ GRERT 7 8 UG Sad yeReT A faftrag
BN U &1 S URaR] Fodl AR {6 S 8g T9rg amieeRy
ERT T e e & e & T |

3T I TREF, T Jod, UIST/ YAFTG geR), SEYART a9 J9 gRT U ufiseik @ %H o
fwaifsa UaRr uR a9 AR AATH, 1980 B v IS HrAATE! fHY S R AR &R BT ve BN
ATTH—IAUR |

HISH,

(@MRoaE 1)
YHENGT_HIEF T4 Alsd PN,
HREAUT, TEGA |
dE—=2A /121 feeifea)
gfafafy Frefafea ot gaamef @ smewas srfarE g afta—
1. 99 &P, Tead I, STRIETE, TSl |
2. YYFIIY IR, EUART 99 41, SsydnT |
3. T IRAST Ueass, Yol e M foro, 391 siuara @ 9 siidle, siR |

(emo@ga)

I, 99 gReTd U4 Tisd IfSarT,
Y&, TEGA |
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Har ¥,
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WEYAT | e bl
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Wev—sNyeT Tie 1354 /12—1 (@) B
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NEAR GMVN, OPP GYT BHAVAN S
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